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(c) and (d) Survey for new line between Bangriposi and Gorumahisani (42 km) was

completed in 2015-16. The Survey Report had been examined in Railway Board. Due to

its unremunerative nature, poor traffic potential and large shelf of ongoing railway

projects, the proposal could not be taken forward. However, a new updating survey has

been sanctioned during 2018-19 and Survey work has been taken up.

Cost of Vande Bharat Express as compared to imported trains

2998. SHRI SANJAY RAUT: Will the Minister of RAILWAYS be pleased to state:

(a) whether Government is aware that Integral Coach Factory Staff Council,

Chennai is unhappy that the production of Vande Bharat Express has been stopped

with a view to import expensive trains from other countries;

(b) if so, Government's response thereto;

(c) whether importing rail will cost around `250 crore against `90 crore for

production of Vande Bharat Express; and

(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) There is no staff

council at Integral Coach Factory (ICF), Chennai. The production of train sets at ICF

has not been stopped and there is no proposal to import expensive trains from other

countries.

(b) to (d) Do not arise.

Inventorisation of dead stock and valuation arrived at for disposal

2999. SHRI SAMBHAJI CHHATRAPATI: Will the Minister of RAILWAYS be

pleased to state:

(a) whether Indian Railways have taken any concrete measure to prepare

inventory of dead stock and calculate the value for disposal to clean up the stores,

godowns, workshops, yards, open spaces, etc. in the last five years;

(b) if so, the details thereof; and

(c) if not, the reasons therefor duly considering that disposal of dead stock may

fetch huge money which could be utilised for useful purposes?
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THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) and (b) Yes, Sir. Dead

stock/scrap is identified and assessed in stores, godowns, workshops, yards, open

space, etc. and same is disposed off regularly. The details of disposal are as under:

Year Disposal value in Indian Rupees

2014-15 `3,221.19 Crores

2015-16 `2,786.64 Crores

2016-17 `2,699.46 Crores

2017-18 `3,147.17 Crores

2018-19 `4,197.84 Crores

(c) Does not arise.

Timely payment to sugarcane growers

3000. SHRI K.T.S. TULSI: Will the Minister of CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION be pleased to state:

(a) the total amount outstanding and total amount paid to sugarcane-growing
farmers in Uttar Pradesh by State-owned and private sugar mills for purchasing of
sugarcane in the last three years; and

(b) whether Government has made any comprehensive policy to ensure timely
payment to sugarcane growing farmers by the State-owned and private sugar mills in
the country?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (SHRI DANVE RAOSAHEB DADARAO): (a) As per
information received from Government of Uttar Pradesh, total amount of cane dues
outstanding and paid to sugarcane-growing farmers in Uttar Pradesh by State-owned,
cooperative and private sugar mills for purchasing of sugarcane in the last three sugar
seasons are given in Statement (See below).

(b) Payment of cane price to sugarcane growing farmers by the sugar mills is
a continuous process. However, on account of surplus sugar production during sugar
seasons 2017-18 and 2018-19 the sugar prices remained depressed which adversely
affected the liquidity of the sugar mills resulting in accumulation of cane price arrears

of the farmers.


